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IN THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

O.A. No. 421/2022
IN THE MATTER OF

Ranvir Singh

..... Applicant
Versus
State of Haryana & Ors

...... Respondent

STATUS REPORT IN COMPLIANCE OF
ORDERS DATED 22.11.2022.
MOST RESPECTFULLY SHOWETH:-

1. That at present stage, Interim report is being filed through Sh. Gagandeep
Singh who is Estate Officer, HSVP, Panchkula. It is humbly submitted that
liberty is being craved to file additional/ supplementary report as per
directions by this Hon'ble Tribunal.

2. That land measuring (4B-4B) in khasra no. 83 of village Devi Nagar was
notified for acquisition u/s-4 on 23.08.2001 and notification u/s-6 on
11.12.2001. Further vide award no. 12 dated 10.12.2002 total land
measuring 18.98 acres gair mumkin including land measuring 4B-10B
comprised in khasra no. 83 was acquired. That above acquired land stands
in the name of owners in the revenue record at payment of acquired land
was given to respective owners. Copy of notification and award are
attached herewith as Annexure R-4 and 5.

3. That possession of above acquire land was taken vide rapat no. 190 dated
10.12.2002. Copy of rapat is attached herewith as Annexure R-6.

4. That as per revenue record in sajra plan Gaghar River is not
marked/kaimee. Further as per site demarcation report Gugga Maddi has
constructed on 10 Bisva land in khasra no. 83 adjoining the safety poaching
of Gaghar river. Copy of demarcation report of sajra plan is attached
herewith as Annexure R-7

5. That order under Section 18 Exercising the Power of Collector as envisaged

under HSVP Act was passed on 14.12.2022.



53

6. That on 17.01.2023 with the help of Police Force and Duty Magistrate a
special drive to remove encroachment of Gugga Mari was carried out and
partial encroachment has been removed. It is also relevant to mention here
that on that day approximately 150 women came forward to stop the drive,
when the Gugga Mari was about to be demolished /removed and Police force
with only one lady constable was insufficient to tackle the mob of women
and maintain Law & Order situation. Therefore, complete encroachment
could not be removed. Thereafter, vide letter memo no. 02.02.2023 a Police
help of 150 Nos. Police personnels (100 Men+50 Women) was requested
from Deputy Commissioner and Deputy Commissioner of Police. Copy of
letter dated 02.02.2023 is attached herewith as Annexure R-8. But,
Deputy Commissioner of Police vide letter dated 05.02.2023 has intimated
that Hon'ble Chiel Minister Haryana shall being arrival at Dial-112 Building
Sector-3, Panchkula. Due to Law & Order duty maximum force of this Police
Commissioncrate have been deployed to maintain Law & Order. So, it is
requestecd (hat this office is unable to provide force on 06.02.2023 for
removal ol above cncroachment. Copy of letter dated 05.02.2023 is
attached herewith as Annexure R-9.

7. That now I’olice help has been requested for 21.02.2023 vide letter dated
13.02.202° and this office is taking prompt steps to remove the
encroachment. Copy of letter dated 13.02.2023 is attached herewith as
Annexure R-10.

8. That the residence of village- Devi Nagar submitted written submission on
15.12.202 7 that khasra no. 83 has been notified under Section 3-A dated
03.06.2022 by NHAI for acquisition.

9. That in nofification issued by NHAI at Sr. No. 93 Khasra No. 83 i.e. site in
question is mentioned for acquisition.

[nierim Report is being submitted for kind @onsideration please.

\

Dated: Gagandeep Singh,
Place: Estate Officer, HSVP, Panchkula.
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From
Estate Officer,
HSVP, Panchkula.
To

1. The Deputy Commissioner

Panchkula ‘

2. The Deputy Commissione
Panchkula. |

=

|
of Police, \

Mem‘olNo 2,,5”?}”‘_577 : Dated & 2

Subject: - Special Enforcement drij e to remove the encroachment from Village-
Devi Nagar, Sector-3, Urban Estate, Panchkula.
Ref:- This office memo no. 200-211 Dated 12.01.2023.

l

It is submitted that a spegial jenforcement drive to remq‘ve the encroachment

from Village- Devi Nagar, Sector-3, Urb! n iEstate, Panchkula was planned for 16.01.2023,

but due to non availability of police force drive couldn’t be conducted. Therefore, the above

special drive is re-planned for 17.01. 0&3 at 09.00AM. It is therefore, requested to
please depute Duty Magistrate for above l5aid drive to maintain the law and order during
the operation in the said area. !

The Deputy Commissioner of Police, Panchkula is reqL}ested to depute 50

Nos. Police personnels (30 Men+ 29 Women), under the supervision of Police Officer

to accompany the enforcement staff tq

|
17.01.2023 at 09:00 AM in the office of Estate Officer, HSVP, Sector-6, Panchkula.

D Taigntdin law and order being sensitive area on
lf
| :_f\

‘ |
| | | Estate Officer,
HSVP, Panchkula.
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Memo no. ,*’2,5 e 57 Dated ) A e 4

Copy of the above is forwardied to the following for information and necessary
action:-

1. The Administrator, HSVP, Pan$hkula.

2. The Commissioner, Municipal Corporation, Panchkula.
3. The Superintending Engineer, SEP, Panchkula.

4

. The CMO, General Hospital, Sector- 6, Panchkula with the request to provide 1
No. Ambulance with medical staff during the drive on the above mentioned date
and time. |

5. The Executive Engineer HSVP,|Div No.'I & II, Horticulture Panchkula & Executive
Engineer, HSVP, Electrical Division, Panchkula with the request of depute SDE
and JE in charge of concernefj ﬁreas along with 2 Nos. JCB, 4 Nos. Tractor
with trolley to report in Estate Office, HSVP, Panchkula on 17.01.2023.

6. The SDE (Enforcement), NT & JEs O/o Estate Office, HSVP‘( Panchkula are also
directed to be present along with| staff during the drive on ﬁ‘he above mentioned
date and time. ; ‘

7. The S.H.O, Police Station, Sector- 5, Panchkula for information and necessary
action. r«

[}

L~
“| Estate Officer,

| HSVP, Panchkula.
LA
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ORBER

Whereas this order is being|passed under section 18 of TISVP Act 1977
exercising the power of Collector. The brief facts in regard to cncroachment are as
under:- |

Constructed unauthorized Guga Madi on HSVP land in an

unauthorized manner.

Therefore, a notice vide memo no. 5033 Dated 22.09.2022 and memo
no. 6044 dated 21.11.2022 under section 18(1)(b) of HSVP Act was served to the Care
Taker, Guga Madi, Village-Devi Nagar, Sector-3, Panchkula and also pasted on the
premises/site in question in compliance of section 42 of the HSVP Act. In regard to this
notice 7 days time was granted to remove the encroachment.

lurther, the Care Taker, Guga Madi, Village-Devi Nagar, Secctor-3,
Panchlkula, the said encroacher did not suk;)mit any reply in reference to said notices.

'l‘hcrci’o;"c, as stated above | lllereby excising the powers of collector ordered

that the said encroachment over the Goyt. land be removed within 7 days and site be

‘ |
restored the land to its original state or to bring it in conformity with the provision ol the

act with such foree as may be necessary and the cost incurred on such measures, shall il
not paid on demand, being made to him be recoverable from such person as arrcars of

land revenue. r

[ ]
/ Y

O Bstate Officer-Cum-Collector,

S SV P, Panchkula
/ X

4 / [ < = b A b
bndst. No. - = ag~ a4 Dated: |y - |3~ d0Ad .

A copy is forwarded to the followirrg for information and further necessary action

pleasc:- |

L) SDE(S) O/o EO, HSVP, Panchkula is directed to comply with the order immediately.

2) Concerned JE d/o EQ, HSVP, Panchkula is directed to comply with the order
immediately. |

3) The Care Taker, Guga Madi, Village-Devi Nagar, Sector-3, Panchkula.

4) Pasted on premises at unauthorized :Guga Madi in Village-Devi Nagar, Sector-3,

M\
u

7. Bstate Officer-Cum-Collector,
/=" HSVP, Pagchkula

Panchkula.
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From ‘ E |
Estate Officer; Lo
HSVP, panchkula. &

To vl
1. The Deputy Commussnoner,l
panchkula kl
2. The Deputy Commission?r qf Poiirl:e,
Panchkula. 1‘! iL w } l |
Memo No 54130 \ % | Dated oL O e A3

j t drwe
Subject: - Specual Enforcemen i
! Devi Nagar, Sector-3, Urba
1 1
It is submitted that a special nforce

o remove the encroachlﬂent from Village-
ri Estate, Panchkula.

ment drive to remove the encroachment

Panchkula is to be conducted on
from Village- Devi Nagar, Sector-3, Ulrban Estate,

ate for
06.02.2023 (09:00 AM). It is thereforj r?quested to please depute Duty Magistr

above said drive to maintain the law and |order during the operation in the said areas.

The Deputy Commissioner of |Police, Panchkula is requested to depute 150

Nos. Police personnels (100 Men+ 50 Women), under the supervision of Police Officer

to accompany the enforcement staff to malntam law and order being sensitive areas on
06.02.2023 at 09:00 AM in the office of Esﬁate Officer, HSVP, Sector-6, Panchkula.

|

&
/
f

Estate Officer,
| @%C/HSVP, Panchk'ula.
Memo no. 6’\;\&“ {;C_% 1 { Dated &,\0;\#9\0&5

Copy of the above is forwarded to the following for information and necessary
| |

action:-

1. The Administrator, HSVP, Panchk#la.

2. The Commissioner, Municipal Corqoration Panchkula.

3. The Superintending Engineer, HSVP, Panchkula. -

4. The CMO, General Hospital, Sector- 6, Panchkula with the request to provide 2
Nos. Ambulance with medical staff during the drive on the above mentioned
date and time.

5. The Executive Engineer HSVP, Div|No. I & II, Horticulture Panchkula & Executive
Engineer, HSVP, Electrical Division, Panchkula with the request of depute SDE
and JE in charge of concerned aneas along with 2 Nos. JCB, 4 Nos. Tractor
with trolley to report in Estate|Office, HSVP, Panchkula on 06.02.2023.

6. The SDE (Enforcement), NT & {JEs O/o Estate Office, HSVP, Panchkula are also

directed to be present along with staff during the drive on the above mentioned
date and time. |

7. The S.H.O'k Police Station, Secto r 5, Panchkula for information and necessary
action.
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Estate Ofﬁéer,
%HSVP, Pahw
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|
Estate Office HSVP Panchkul@ <eopklhsvp@gmail.com>

Special Enforcement drive to remov{e the emcroachment from Village-Devi Nagar,

Sector-3, Urban Estate Panchkula.

1 message

Estate Office HSVP Panchkula <eopklhsvp@gmail.¢

To: Mr Vinay Singh <dcpkl@hry.nic.in>, deppanchkulg
Cc: mabranchpkl@gmail.com, "admpklhsvp1@gmail.comy’ <admpklhsvp4@gmall com>, mcpanchkula@gmall com, NK
Ken 1uda2@gma1l com>, Mahender Singh

cenhudaelect@gmail.com>, sepklhsvp@gmail.com,

Verma <xenhuda1@gmail.com>, Narender K Payal <
<xenhudahort@gmail.com>, "Xen,HUDA Elect,Pkl" <
shopssecb@gmail.com

Please see the attachment.

.@ devi nagar drive.pdf
412K

somp Thu Feb 2, 2023 at 1:31 PM
@gpmail.com
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Deputy Commission'f:r o%f Police,

Panchkula, li

To

‘ Estate Officer,
‘ HSVP, Panchkula |

|

No. \62‘\03‘\ Dated 5\2)\9_,09_.;3

h

|
Subject: - Special Enforcement ]dri\%e remove the encroachment frome village- Devi Nagar,

Sector-3 Urban Estate Pa

Memo,

nchkula on 06,02.2023 .

Please refer to Your|office memo No, 541 Dated 02.02.2023 on the subject

noted above. |
|

2. In this regard, it is subm

arrival at Dial-112 Building Sector-3 Panchkul

}

tted that Hon’ble Chief Minister Haryana shall being
L. Due: to Law & Order duty maximum force of this

Police Commissionerate have been deployed tttmainfain Law & Order. So, It is requested that this
!\

office is unable to provide police force on 6.0

kind information & neccessary action, please|
‘ |

.2023 for removal of above encrochment.This is for

7

(P/SI Suresh Pal, OSI PKL)
for Deputy Commissioner of Police,
Panchkula
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From i Il
Estate Officer, -
HSVP, Panchkula.

{
1

To -
Lo
1. The Deputy Comm|55|oruer,I

Panchkula = ,

2. The Deputy Comm|5510ner of Police,
Panchkula.

l
Memo No ’]l«f ji 5 Dated ] 3 — ;‘,j’ﬁ«:f'

Subject: - Special Enforcement drnye ‘to remove the encroachment from Village-
Devi Nagar, Sector-3, Urbarn Estate, Panchkula.

It is submitted that a special lenforcement drive to remove the encroachment
from Village- Devi Nagar, Sector-3, Urban Estate, Panchkula is to be conducted on
21.02.2023 (09: 00 AM). It is therefoqe lreque'sted to please depute Duty Magistrate for
above said drive to maintain the law an ol'der during the operation in the said areas.

The Deputy Commlssmne( on Police, Panchkula is requlested to depute 150
Nos. Police personnels (100 Men+ 50 Women), under the supervision of Police Officer
to accompany the enforcement staff t(!) ripaintain law and order being sensitive areas on
21.02.2023 at 09:00 AM in the office qf Estate Officer, HSVP, Sector-6, Panchkula.

| o

i ot

! Estate Officer,
/HSVP, Panchkula.

Dated %ﬂl T 7

Memo no. ; L/ g —.5 4 ‘

Copy of the above is forwarc!f;lecé to the following for information and necessary

I

The Administrator, HSVP, Panc kula.

The Commissioner, Municipal C@rporcxtlon Panchkula.

The Superintending Engineer‘ H VP, Panchkula.

The CMO, General Hospital, Sector- 6, Panchkula with the request to provide 2

Nos. Ambulance with med cal staff during the drive on the above mentioned

date and time.

5. The Executive Engineer HS\M‘D DIV No. I & II, Horticulture Panchkula & Executive
Engineer, HSVP, Electrical DIVI$[OI’1 Panchkula with the request of depute SDE
and JE in charge of concerned, areas along with 2 Nos. JCB, 4 Nos. Tractor
with trolley to report in Estéte Office, HSVP, Panchkula on 21.02.2023. Z

6. The SDE (Enforcement), NT| &|JEs O/o Estate Office, HSVP, Panchkula are also,
directed to be present along with staff during the drive on the above mentioned
date and time. i | _

7. The S.H.O, Police Station, %eﬁtor— 5, Panchkula for information and necessary
action.

action:-

Bw N

Ly
‘ Estate Officer,

| HSVP, Panchkula.
| | 7 i

v

| [




